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(ii) Annual Report (Part Il) of th~ 
Registrar of New. papers for IndIa 
on Pre . s in India, J 9 I. 

. [Placed in ibra ry . See N L T 
--6543/81 1 

(2) (i) A copy of the Annual Report 
(Hindi and ngli h vcr ion) of 
the Children' Film Society, ndia, 
Bombay, for the year 1981-82, 
toge ther with Accounts and the 
Audit Report thereon. 

(ii) A copy of th~ Review (Hindi and 
.ngli h versi ns) by the ovcrn-

ment on the working of the 
Children" Film Society, India , 
Bombay, for the year 1981-82. 

(3) A copy of Memorandum (Hindi and 
Engli h vcr ion. ) regarding activitie ' 
of the Chi ldren 's Film Society, 
India, Bombay. 

(4) A statement (Hindi and . nglish ver;-
. ion) showing reasons for delay in 
laying the papers mentioned at (2) 
and (3) above. 

[Pia ed in Library. See No. LT 
-6544/83J 

(5) (i) A copy of th~ Annual Report 
(Hindi and nglish ver ions) of 
the Indian Institute of Mass 

ommunication, New Delhi, for 
the year 1981-82 al ng with 

Audited Account. . 

Oi) A copy of the Review (Hindi and 
English version) by the Govern-
ment on the working of the 
Indian Institute of Mas Commu-
nication, New Delhi, for the year 

• 1981-82. 

(6) A statement (Hindi and [\glish 
ver ion) howing real)OI1 . for delay 
in laying the papc, mentioned at 
(5) above. 

[Placed in Library. 
I 

See No. LT 
-6545/83l 

otitic tions Under Control ~ ci 'I .. , 
Rules 19:14 

TH DEPU1;Y M~Nl T R TN THE 
MINISTRY 0 IN ORMATION AND 
BROADCASTING AND IN T1jIE DE-
PARTM NT OF PARLIAMENrA.~Y , 
AF AIRS (SHRI MALLf.«ARlUN) : On 
behalf of Shri lanardhana Poojary I be,s 
to lay on the Table a copy each of the 
following Notification (Hindi and Engli h 
version) i LIed under the cntral xci e 
Rule , 1944 ;-

(I) G.S.R. 327 publi hed in Gazette 
of India dated the 23rd April, 1983 
together with an explanatory M-
morandum making certain amend-
ment to Notification No. 123/81-
Central Excises, dated the 2nct. 
June, 1981 regarding sale of goods 
in the Dome tic Tariff Area by 
Free Trade Zone'>. 

(2) G. ,R. 355 (£) and 356 (E) pub-
lished in Gazette of India dated 
the 27th April, 1983 together with 
an explanatory memorand,um re· 

, . 
garding exemption to Polypro-

pylene staple fibre and tow, Poly-

propylene spun yarn and Poly-

propylene blended yarn from pay-
I , • 

ment of Central Exci e duty, upto 
I 

the 31 t October, 1983. 

[Plac~d in Library. ee No. LT 
-6546/83] 

~ 

COMMITTEE ON PAPER LAID 
ON THE TABLE 

I 

MinlJte$-

SHRIMA TI KRISflNA SARI (Begu .. 

sarai): Sir, I beg to lay on the Table 
I •• . 

Minute (Hindi and English versions) of 

the Sitting o~ th!! COl1)mit.t,ffe on P Prrs 
Jaid on the Tablt? rel~ting" to their Tttir 

., I ! 

$e~nth Report . 


